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title: Papers laid on the Table of the House by Ministers/members.
HON. SPEAKER: Now, Papers to be laid on the Table.

Shri Rao Inderjit Singh.

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, AND MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN AFFAIRS
(RAQO INDERJIT SINGH): Madam, I beg to lay on the Table a copy each of the following Notifications (Hindi and English versions) under Section 102
of the Metro Railways (Operation and Maintenance) Act, 2002:-

(1) The Delhi Metro Rail (Procedure to be followed by Claims Commissioner and Amount of Compensation paid in case of Death and Injuries due to
Accidents) Rules, 2007 published in Notification No. G.S.R.353(E) published in Gazette of India dated 13th April, 2017.

(2) The Delhi Metro Rail (Procedure for Investigation of Misbehaviour or incapacity of Claims Commissioner) Rules, 2007 published in Notification No.
G.S.R. 354(E) published in Gazette of India dated 13th April, 2017.

[Placed in Library, See No. LT 7178/16/17]

...(Interruptions)

ez udl & Rreora sigrermr B 354 aicfl, gener w6 wrifer 3 5w sidl, aififas, dras Brorra siiz derer sigrerr A 75 dicfl, wrar Seif Ramer & s s aen
siaf¥er Rrer 3 wsa aict (31 Brdeg Big) & srearer sidiean, d Brorfiif3aer uey 219m ueer w2 230m g -

(1)  aifaer amrzefter Jar afaforaer, 1951 &t enr 3 6 3u-arar (2) ¥ aieeler aiffaer smefler Aar (Breurgor feericvor RAIE) oo Brewr, 2017 ot 16 gper, 2017 & ana
A 2rotuey, 3 aifdraon A. 2o 596(ar) 9 ywifdnt gu &, & v yfer (Bodl aen sl deawar))

[Placed in Library, See No. LT 7179/16/17]

(2) =ifterer ¥ speds 320 & wis (5) B sivela g ety Jar seder (w2rel A ge) Aol fAfsrwr, 2017 st 26 #f, 2017 ¥ sz I sy A aifdyaon 3. Aok,
519(ar) 9t yamifarer ge A, & v yfer (Bodl aen sl sizawu),

[Placed in Library, See No. LT 7180/16/17]
3€) (wremo)

Rior siqrer # wsa A} (Sora Rsr oan Bis) (Aafsian) @ swwer sidican, df anudt sppafer 3t fva serell 3 et smecfler ufbue aféferer, 2001 & aar 27 &
siewier fra srell A Fdftrer szl ufdue, ol @forpr, 2017, ot 25 afer, 2017 & smea & Aeiae) 3 siffRyaon 3. ow.3. srdflsaey/ofdae/551/24/2012 3 gesifor
gu 2, &Y vas yfer (Red aen aiv)sh sizasavn) s uee us xR &

[Placed in Library, See No. LT 7181/16/17]

... Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN GOHAIN): Madam, I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(i) Review by the Government of the working of the Hassan Mangalore Rail Development Company Limited, Bangalore, for the years
2006-2007 to 2012-2013.

(i) Annual Report of the Hassan Mangalore Rail Development Company Limited, Bangalore, for the years 2006-2007 to 2012-2013,
alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 7182/16/17]



... Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES
(SHRI Y.S. CHOWDARY): Madam, I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) issued under sub-section (1) of Section 28 of the Academy of Scientific
and Innovative Research Act, 2011:-

(iy The Academy of Scientific and Innovative Research Statutes, 2017 published in Notification No. 5.0.1153(E) in Gazette of India
dated 11t April, 2017.

(ii)  The Academy of Scientific and Innovative Research Ordinances 2017 published in Notification No. G.S.R.345(E) in Gazette of India
dated 11t April, 2017.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 7183/16/17]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTR OF INFORMATION AND BROADCASTING (COL. RAJYAVARDHAN RATHORE (RETD.)): Madam, I beg to
lay on the Table a copy of the Memorandum of Understanding (Hindi and English versions) between the National Film Development Corporation
Limited and the Ministry of Information and Broadcasting for the year 2017-2018.

[Placed in Library, See No. LT 7184/16/17]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI P.P. CHAUDHARY): Madam, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Law Institute, New Delhi, for the year 2015-2016, alongwith
Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Law Institute, New Delhi, for the
year 2015-2016.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 7185/16/17]

(3) A copy each of the following Reports (Hindi and English versions) of the Law Commission of India:-

(1) Report No. 264 —— The Criminal Law (Amendment) Bill, 2017 (Provisions dealing with Food Adulteration) - January, 2017.

[Placed in Library, See No. LT 7186/16/17]

(2) Report No. 265 — Prospects of Exempting Income arising out of Maintenance Money of 'Minor' - March, 2017.
[Placed in Library, See No. LT 7187/16/17]



...( Interruptions)



